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CO/Ulcil Bill 

MR. SPEAKER: I have already 
proceeded to the next item. He is n Iready 
moving the other motion. 

SHRI SRINIBAS MISRA: It caJ'not 
be done. It must be withdrawn before ~ 
cao go to the next item. 

MR. SPEAKER: The H',me Minister 
has declared that we withlraw it oow aod 
NO will re·intr"juce it. He has said it. 

18.11 hra. 

INDIAN MEDICINE AND 1I0MOEO-
PATHY CENTRAL COUNCIL BILL 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEHLTH AND 
FAMILY PLANING AND WORKS. 
HOUSING AND URBAN DEVELOPMNNT 
(SHRI B. S. MURTHY) : I beg to move: 

That this House do conCUr in there com-
mendatioo of Rajya Sabha tbat tbe 
House do join in the Joint Committee 
of the Houses on the Bill to provide for 
the constitution of a Central Council 
of di ~ Medicine and Ho:noeopathy 
and the m.intenance of a Central Regi. 
ster of Indian Medicine and Homoeop-
athy and for matters connected there-
with. made in the motion adopted by 
Rajya Sabba at its sitting held on the 
2Sth February. 1969 aod commuoicated 
to this House on the 26th February, 
l!l69 an:! do retolve that the followio, 
tweoty-two members of Lot Sabha be 
nominated to serve on the said Joint 
Committee. namely:--

Shri Arjun Siolth Bhadoria. Shri B.N. 
Bhargava. Sbrimati J yotsna Chanda. 
Sbri P. P. E.tbose. Sbri M. Kamalana-
than. Nawabzada S)ed Zulfiquar Ali 
~ . Shri G. P. Mangalathumadam, 

Shri Kamal Misra (Madhukar). Shri B.S. 
Murthy. Shr; Nardeo SOBIak. Shri Par-
tap Singh. Shri Mrityunjay Prasad. Shri 
P. Ganga Reddy. Shri S. C. Samanta. 

Shri A. T. Sharma, Shri Sambhu Natb. 
Pandit, Sbiv Sharma. Shri Vajna Dati 
Sharma, Shri S. K. Tapuriah. Shri 
Veokatarao Tarodekar. Shri M. G. 
Uikoy, Shri Ram Chaoder Veerappa." 

MR. SPEAKER: The question is: 

"That tbis House do concur in the rceom' 
~ d i  of Raj)'a Sabha lhat the 

House do join in the Joint Committee of 
the Houses 00 tbe Bill to provide 
for the constitution of a Central Counc-
il of Indian Medicine and Homoeopath)' 
and tbe maintenance of a Central Relli. 
tcr of Indian Medicine ond Homoeopatby 
and for matters connected therewitb made 
in the motion adopted by Rajya Sabha 
at its siuinll held on the 25th February, 
1969 and communicated to this House 
on tbe 26 th February, 1969 and do 
rcsolve that the followinll twenty-two 
members of Lok Sabha be nominated 
to serve on the said Joint Committee. 
namely:--

Shri Arjun Sinllh Bhadoria. Shri B.N. 
Bharpva, Shrimati JyolSna Chanda, Shrl 
P. P. Bstbose. Shri M. Kamalanathan, 
Nawabzada Syed ZUlfiquar All Kban. 
Shri G. P. Manllalatbumadam, Shri 
K.amal Misra ( Madhukar ) Shrl B. S. 
Murthy. Shri Nardeo Snatak, Shri Par-
tap Sinab. Shri Mrityuojay Praaad. Shr. 
P. Gaolla Reddy, Shri S. C. Samanta, 
Shri A. T. Sarma. Shri Shambhu Natb, 
Pandit Shiv Sharma. Shri Yajna Dati 
Sharma, Shri S. K. Tapuriah, Shri 
Vcnkatarao Tarodekar. Shri M. D. 
Uikcy, Shri Ram Chandcr Veerappa." 

The motion Will d ~d 

MR SPEAKER: Thc House lland. adj-
ourned till II A. M. tomorrow. 

18.11 brl. 

The Lok Sab/uJ ,he" tldjow",d 1111 EJ'HIf 
of ~ CI .. c/c On lIIednesdtJy. MtlTcIr 26. 1969/-
Chait,a j, 1891 (SAKA). 


